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(1) (2)   1/98 2/98 3/98 4/98 5/98 6/98 

1 
6. 

K.S.C.H.   1 30 71 93 104 162 108 

7. R.M.L.H.   11 9 7 9 9 11 

8. S.J.H.   7 10 14 19 18 11 

  Gastro- enteritis & Jawulii (1/98 to5/98    

1. A.I.I.M.S.   8 6 10 29 42  

Rcgularisation of Doctors in AIIMS 

2656. SHRI KARNENDU 

BHATTACHARJEE: Will the Minister of 

HEALTH AND FAMILY WELFARE be 

pleased to state: 

(a) whether doctors working for years 

in (he All India Institute of Medical 

Sciences on adhoc basis are not called for 

interview for rcgularisation of vacancies 

in the Institute; 

(b) if so, why these doctors arc 

discriminated against; and 

(c) what Government propose to do to 

remove this anomaly? 

THE MINISTER OF STATE OF THE 

MINISTRY OF HEALTH AND FAMILY 

WELFARE (SHRI DALIT EZHILMALAI): 

(a) to (c) No regular appointments to the post 

of Assistant Professor have been made in the 

Insitute since 1994 due to a pending court 

case and the matter is sub-judicc." 
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Grants   to   Voluntary   Organisations   in 

Andhra Pradesh 

2658. SHRI BANGARU LAXMAN: Will 

the Minister of HEALTH AND FAMILY 

WELFARE be pleased to state: 

(a) the voluntary organisations in 
Andhra Pradesh which were provided 
grants by the Union Government for 
family welfare during 1995, 1996, 1997 
and the current year; 

(b) the amount given to each such 

organisation; 

(c) whether Government have 

conducted any inquiry to find out the 

utility of this expenditure; 

(d) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 

MINISTRY OF HEALTH AND FAMILY 

WELFARE (SHRI DALIT EZHILMALAI): 

(a) and (b) The names of voluntary 

organisations which had received grants for 

family welfare along with amounts given to 

each in the State of Andhra Pradesh by the 

Union Government during 1995-96, 1996-97 

and 


